
Government of Jamm d 
H u an Kashmir omc Ocpattment, Ci 'I S . , 

S . Vt ecrctanat 
rmagar 1 Jammu. 

••••• 
Notification 

s· ~ rmagar, the~ October, 2019. 

SROct6lt-Whereas, immovable property compn's· fl d . , mg o an measurmg 
,Kanals ~ O+ Marla~ bearmg Khasra No.s lS78/675,67G, lSSO/G?7,678, 
~/679 sttuated a~ vtllage Battal, Tehsil Ramnagar, District Udhampur is 
.;~ired by the Umon Government in connection with the purpose of the 
~n;and 

I 

Whereas, a requisition in this behalf has b~n received by the State 
))\ernment from the Ministry of Defence, Government of India: 

Now, therefore, the Government in exercise of powers conferred by 
Arion 21 of the Jammu and Kashmir Requisitioning and Acquisition of 
.:JOOVable Property Act, 1968, (Act No. XXXXV of 1968), hereby notifies 
!li the aforesaid immovable property be requisitioned. 

By Order of the Government of Jammu and Kashmir. 
Sd/-

(Shaleen Kabra) lAS 
Principal Secretary to the Government. 

\~ Home/Land-Acq I 97 I 2019 

(opy to the:-

Dated~ .10.2019. 

1. Principal Secretary to the Hon'ble Governor. 
R ue Department. 2. Secretary to the Government, even 

3. Divisional Commissioner, Jammu. t of ' ~ Justice and t, Departmen LAw, 
4 Secretary to the Governmen 

Parliamentary Affairs (w. 7.s.c). d M ms J&K. 
5. Director, Archaeology, Arc.hives an ~:. ' 
6 Special Secretary to the ChJefSecretary 
7. Deputy Commissioner, Udbampur. 

1 



R Pvt. Secretary to. the Principal Secretary (Home) Department. 
; In-Charge Webstte, Home Department 
10. Stock file . 

. 
11

)' also to the:-

Principal Director Defence Estates, Northern Command, Satwari, J&K, 
Jammu . 

.., Defence Estate Officer, Jammu Circle, Jammu Cantt-1 80003 

2 

(Rashid Raina KAS 
Under Secretary to the Government. 


